OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : TIS HAZARI
COURTS :DELNI

Consequent upon reinstatement of Sh. Sri Ram Meeny, S/o Sh. Kishan Lal Meena,
E.C. 9030, vidle order no. SM-314/F-372/Vig.(C)/2022 dated 04.01.2022, offidal has Joined
NS cuty as Process St 30 05 01.2022 (FN) In the Office Peo’, Administration Branch -

I (Central District), Tis Hazart Courts, Delhl.

Hence, Sh Srf Ram Meena, §{o Sh. 10shan Lal Meena, Process Server, E.C. 90503 is
hereby taken on strengthypay rof of this office w.e.f. 05.01.2022 (F/N).

GIRISH KATHPALIA e &=

Date 200227 78 5413 053y
(GIRISH KATHPALIA)
PRINCIPAL DISTRICT & SESSIONS JUDGE {HQs):DELHI

T et N 1T

Copy formancea for information & necessary action to ©

1. The P.S. tg Ld. Pnncpai District & Sessions Judge (HQs) Delv.

2. The DDOYAccounts Officer, Acrounts Branch, Contral Distnict, Tis Hazar! Courts, Daliv,

3. The Administrative Officer (), Admin.-ITT, Central District, Tis Hazar Courts, Del

4. The PAC-VI, T Hazar Courls, Dehhi (through concemned Accounts Branch).

S. Official concerned.

6. Deaing Offica, Personal FilefleaveyService Book/Seniorty & Promation Central
District Tts Hazari Coues. Dbl

7. Deaing oficals, Layers and ACR Cell, Central District, Tis Hazari Courts, Dely for

necessary updation of records as per rules,
mmmw&;wmmmwmu
said order on the official website of DStrict Court.



